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ther laler on there was any discussion
between the Opposition leaders and
the Chief Justice, etc. Naturally I will
have to ask the Opposition leaders and
the ex-Chief Justice. This amounts to
making an enquiry. I think, we
should leave it there and we should
not pursue ijt.

Shri Shivaji Rao 5. Deshmukh: Has
the Government’s attention been
drawn to a long and elaborate state-
ment by the loyal Members of this
very House about the fact of Chief
Justice of India being after a political
office or offering himself to be a candi-
date for the highest office of the land
and, if so, what is the Government's
reaction thereto?

sitey fowd : #7 gq AR &
#EEqi & grev ?

Shri Y. B. Chavan: I think, I am sup_
posed to give information at this stage,
not an opinion,

Mr. Speaker: Next Question,

Shri Shivaji Rao S. Deshmukh: [ am
seeking information only. What is Gov
ernment’s reaction to that?

fasafraredl & fowwi &
FAARTA

+
ot fagsat waw
wft T oW A :
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w1 fare we@y o @ oW
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(%) w1 ag w= & fi fawafrarm
wEE gEw 3 ag fawtor # g
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*634.

JYAISTHA 31, 1889 (SAKA)

Oral Answers 6398

The Minister of Education
Triguna Sem): (a) Yes, Sir.

(b) and (c). A statement is laidi
on the Table of the Sabha.

STATEMENT

(Dr..

Third Plan  Revised Pay-
scales scales

Pay- w.ef.
April, 1966
Rs. Rs.
Professor . 1000—$50— 1100—50—
1500 1300—60—
1600*
Reader FOO— 40— O
Lect 1100 1250
urer 400—30— 400—40—
640—40— 800—50—
8o0 950
So far, the Aligarh Muslim Uni-

versity, the Banaras Hindu University,
the University of Delhi and Visva-
Bharati, have introduced the revised
pay-scales. Proposals of the Govern-
ments of Uttar Pradesh, West Bengal
and Maharashtra in this regard have
also been approved.

ot fagmat wmz @ s, fave-
foamem s o A foae a2 -
AT FT FETT AT F AT @,
TR ¥ Fm  foefroem o
an gy naT € | & g AT ST
g & war aug & fF 97 &ow A w
aw ¥ gay  fawfaoremt § ang Y
fear aTatrgsﬂtaaﬁnwﬁuﬁnﬁ
¥ ¥ a9 AW AR F & @ o

FIHT T FAAE T Gy § 7

Dr. Triguna Sen: It is correct that
the Aligarh Muslim University, the
Banaras Hindu University, the Univer-
sity of Delhi and Visva-Bharati have
introduced these revised pay-scales.
The proposals from the Governments:
of Uttar Pradesh, West Bengal and
Maharashtra in this regard have also

*1/3rd of the total number of Professors-
in 8 Uni may be ted as Pro-
fia‘:grs in the Senior scale . 1600—100 —
1800.
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been approved and we have sent re-
i1';'1im:1el's to other Stategx to expedite
it fageare st : war wET W
v § & Tqvafaaragt & sifafoes
foer & da & @it g 9w &, 9
% frasl &Y feqfe worg zafw ¢
T a4 AWz § (et #7 &% e
W §; afz gt @ FeA =
fral & dammm & qare 39 2
fag <R waT Ffardr #3 @ E 7

Dr. Triguna Sen: We know that the
teachers of colleges are ill paid. These
recommendations of the U.G.C. gove-
rn both the University teachers as
‘well as college teachers,

Wi gow ew ¢ wr gfamn
TR 7 7 (497 ¥ w18 aaq1y gt
5 7

2!

o ASTANT orew ;v AE q%
&1¢ fawafirereg & 7

_Dr. Triguna Sen: We have not re-
~eived anything as yet.

Br. Ranen Sen: Is the hon. Minister
aware that the West Bengal College
and University Teachers ‘Organisation
which embraces the largest number of
university and college teachers of Wes.
Bengal had demanded better scales of
pay and wanted to do away with dif-
ferent slabs and wanted only two slabs
for the teachers of colleges and uni-
versities? In view of that demand, is
it known to the Government that they
are still dissatisfled with the U.G.C's
recommendations? Also in view of all
this dissatisfaction, is it known to the
‘Government that the delay caused by
thre Calcutta University and the other
Universities of West Bengal is caus-
ing a great amount of discontent
among the university and college tea-
chers and if so, what steps have the
Government of India taken to see that
the Calcutta University and the other
Universities of West Bengal implement
the recommendations of the U.G.C.
soon?
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Dr, Triguna Sen: The teachefs' dis-
satisfaction and discontent are known
to me. They met me also. There are
particular grades of pay which have
been accepted by the U.G.C. and the
Ministries of Education and Finance,
I know that the teachers of West Ben-
gal are dissatisfied with the different
grades for lecturers.

Shri Hem Barua: Why this discrimi-
nation?

Dr. Triguna Sen: It js not a discrimi-
nation. Different grades.

I advised them to accept what has
been circulated to all the Governments
first because we are negotiating with
all the Governments to accept the gra-
des that have been recommended and
approved by different Ministries and
then to ask for improved scales of pay.
They were satisfled with it.

Pr. Ranen Sen: The last portion of
my question has not been answered-—
what steps the Government of India
have taken to see that the Universities
of West Bengal implement the recom-
mendations of the U. G, C.

Dr, Triguna Sen: It is for the State
Government to accept it because the
Government of India is paying 80 per
cent of the increased salaries and 20
per cent rests with the State Govern-
ment. We are negotiating with the
State Government and not with the
universities,

Shri R. K, Amin: Is the Govern-
ment aware of the fact that the Uni-
versity of Gujarat has not implement-
ed the grades of even the Third Five-
Year Plan and if so, will the Govern-
ment takes steps to see that the grades
are introduced retrospectively?

Pr. Trigena Sen: I discussed this
personally with the Minister of Educa-
tion of Gujarat when he was here and
he assured me that, on his return, he
would see that they are implemented.
I am awaiting his reply.

Shritaatl Sushfin Rebatyl: He made
a passing reference to U. P. May I
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know whether the Government
of U, P. have accepted and imple-
mented the scales of pay and if not,
what are the main obstructions and
hurdles in the way of implementation?

Dr. Triguna Sen: The U. P. Govern-
ment has accepted and we have app-
roved of it. The details are being
worked out,

w1 oy famd : At wgred ¥ w;
g 5 vat mw, ofew AR
YIS FT AETA F Y GATA §, TTH!
R ¥ AR fear & 1 & ag s
g g fo s @ gEmEl | oA
Yt gy AT F STow ¥ e
WX St awmar § a8 W W W
# fegr s

Dr. Triguna Sen: I think we wrote
to all the State Governments that this
scheme.. ...

N wq faqy : &, AT D
T & owdi g wrn g

Dr. Triguna Sen: Effect will be given
from 1st April, 1966.

Shri Hem Barua: Is it not a fact that
while making these recommendations,
the UGC had also said that the Sta.e
Government should make a certain
percentage of the financial allotment
for the increased salaries of the tea-
chers of the universities and colleges?
Since some State Governments are not
willing to do that, there comes the rub,
Those universities that have jmple-
mented the UGC's recommendations
are the universities under the Central
Government because the Centiral Gov-
ernment have made all the financial
allocations,

Dr. Triguna Sen: That is correct.

8hri Hem Barua: Then, what does
he propose to do to bring the State
Governments that do not want to offer
financial assistance, to a reasonable
frame of mind?

880 (Ai) LSD-—2.

Dr, Triguna Sen: This is a policy
matter, We have said that the Gov-
ernment of India have decided to pay
up to 80 per cent provided the State
Governments also agree to share it to
the extent of 20 per cent.

Shri Hem Barua: If they do not do
it, then what does he propose to do?

Dr. Triguna Sen: What can I do if
the State Government do not meet
their part of the expenditure?

Shri Hem Barua: On a point of order,
The hon. Minister asks what can be
done, That means that the recom-
mendations of the UGC are meaning-
less,

Shri K. Lakkappa: Is there any
time-limit fixed for the implementa-
tion of the recommendations of the
UGC because many universities have
not implemented the pay scales?

Dr. Triguna Sen: I have already said
that whenever they accept it, they will
be paid from lst April, 1966,

Shri K. Narayana Rao: In view of
the fact that the Cenlral Government
are prepare to contribute up to 80 per
cent provided the respective State
Governments also contribute the
meagre sum of 20 per cent, and Imn
view also of the fact that due to
certain peculiar flnancial positions
of different States they will not in &
position to co-operate with the
Central scheme of things, is it not
possible for the Central Government
to gsee w after having gone
up to 80 per cent, the difference being
only a meagre figure of 20 per cent,
they could not take up the entire bur-

den and bring about uniformity
through, out the country on this
matter?

Dr. Triguna Ben: The hon. Member
must know that education is a State
subject?

Shri Seshiyan: But finance is a Cen-
tral subject.

Shri E, Narayana Rao: I do not
know whether we could have 80 per
cent Central encroachment on a State
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subject and 20 per cent for State ex-
cursion. Having gone up to 80 per
cent, could they not meet the entire
burden?

! TATEATT [EAT : WA 7GR,
¥ g s g g oo ag 9w ady
g & e fafraem sof T
o feafe #t aog & gfafed
wigw sfrwa & fode & an v §
ferra TEgE W4 | WR Og T
g & & ¥ WA wgey agl ¥ faw-
faara ¥t ¥© weg FET ARY & AR
wr ot faafad § el & #
sfafafarss @ ot g § ger
¥ fer ar ?

Dr. Triguna Sen: We have request-
ed the State Governments to pay 20
per cent, but if any university pays,
we have no objection.

= AT TTEA: Weqw 74wy,
N wg fs e fefeeg [
o feufa & 7 & | oud WO FS &
®T gwx § a1 T 7

Shri D, C. Sharma: Is the hon,
Minister aware of the fact that the
disparity between the pay scales of
university teachers and college
teachers in colleges affiliated to the
universities is very great and that
some of the college teachers and even
secondary school teachers and pri-
mary school teachers have been hav-
ing recourse to what is called
‘gherao’? For instance, the second-
ary school teachers angd the college
teachers in the Punjab resorted to
‘gherao’ around the Chief Minister's
house. I would lie to know {rom ihe
hon. Minister when e will put an
end to this state of uncertainty that
prevails among the teachers all along
the line from the primary school
teachers up to the college and uni-
versity teachers, and what steps he
18’ going to take to see that the assur-

- ances which the Chief Ministers give
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but do not fulfl] are fufilleq and the
teachers heave a sigh of relief in
these days of dearness,

Dr, Triguna Sen: I do not know
which Minister was gheraoed.

Shri D. C. Sharma: Chief Minister
of Punjab.

Dr. Trigung Sen: If the State Gov-
ernments do not agree, I do not know
if I can force them to do so. No
remedy lies with the Education
Minister. We cap request, we can
appeal, we can remind them,

Shri 8. Kandappan: All the univer-
sities that have accepteq the recom-
mendations concerning these revised
pay scales listed here are Central
universities. There is already 3 wide
gulf between the pay scales of State
Universities and Central Universit-
jes. Is it not a fact that the hestila-
tion on the part of the State Govern-
ments to accept the UGC’s recom-
mendation is mainly due to the con-
dition which Government have stipu-
lated that they would not be giving
the matching grant after five years?
That is the main reason becausge after
this period is over it becomes a huge
financial commitment for them. Are
Government prepared to waive that
condition and proceed with this

thing?

Dr. Triguna Sen: No, it is specifi-
cally mrentioned that the 80 per cent
grant will be paid to the States for
five years. I am told after five
years, it becomes a committed expen-
diture and the Finance Commission
takes care of it for the States.

Shri Vasudevan Nair: Is he sure |
about that?

Shri S. Kandappan: This is the
crux of the matter, Let him make a
categorical statement.

Dr. Triguna Sen: T can explain it
further. As a matter of fact, when
these conditions of sharing granis
between State and the Centre lh_”
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made and, that certain grants ares
given for five years, I ag a Vice-
Chancellor felt it woulg be difficult
to implement it. On behalf of the
Inter-University Board, we met the
Finance Commission. They assured
us that when they consider the com-
mitted expenditure of the States,
they takc account of it when they
allot further grants to the States.

Shri S, Kandappan: Was it convey-
ed to the States?

Dr. Triguna Sen: Yes.
to the States.

Bhri Hem Barua: The hon. Minister
is trying to throw dust into our
eyes. He was Vice-Chancellor of g
Central University and not of a State
University. There is a lot of differ-
ence between a Centra] University
and a State University, It is the
State Universities that are suffering.

Dr, Triguna Sen: My hon, friend
knows that I was in a State Univer-
sity.

Shyi D. C. Sharma: All are suffer-
ing, from primary schoo]l teachers to
university professors, whether in
State Universities or in Central Unl-
versities.

Shri Tenneti Viswanatham: The
Minister has stated that if the States
do not agree to find the 20 per cent,
he cannot force them. It is not a
question of unwillingness on the part
of the States; it is a question of their
incapacity. Is the Minister aware
that some of them have proposed tnat
whether the 20 per cent is given or
not, the 80 per cent from the Centre
_might be given to them so that the
teachers would be benefited at least
.to the extent of 80 per cent?

Dr Triguna Sen: No,
do that,

srafna do oy : g
Wt TR ag Ty g w4 f
7eq 2w ¥ fay favafrorm §
o § ¥ ®\ favafmameg § feay
TRy Y i § ?

It is known

we cannot
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Dr. Triguna Sen: I am sorry I can-
not say.

Shri Jyotirmoy Basu: Although it
is true that the West Bengal Govern-
ment has agreed to pay 20 per cent,
we gather that universities located im
that State are not implementing the
recommendation, specially
Calcutta University. Has the hon.
Minister trieq to find out the reason
for that, ang if so, what is it?

Dy Triguna Sen: I do not know
that, I am going there on the 20th
of this month. I will enquire from
Calcutta University.

SHorT NoTIcE QUESTION

N.C.D.C. Collieries in Bibar

+
S.N.Q. 16, Shri Ramavatar Shasirl:
Shri Bhogendra Jha:
Shri K. M. Madhokar;

Will the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether the All Indian Trade
Union Congress and the Indian Na~
tional Trade Union Congress have
given a call for complete strike in
all the N.C.D.C. collieries of Bihar;

(b) whether this strike is aimed at
drawing the attention of the Govern-
ment for the implementation of the
decisions of the Wage Board, the
payment of arrears of bonus and for
banning the retrenchment of workers;
and .}

(c) if so, the steps taken by Gov-
ernment to meet the demands of the
workers?

The Minister of Labour and Re-
habilitation (Shri Hathl): (a) Yes,

(b) Yes.

(¢) Recommendationg of the Wage
Board are under active consideration
of the Government. With regard to
other issues, steps are being taken to
settle them.





